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ed, even the Chair never know that the 
hon. Minister of State for Railways is 
going to he absent. The Chair was 
not  informed. 

CALLING ATTENTION MOTION TO 
A MATTER    OF    URGENT PUBLIC 

IMPORTANCE REPORTED 

Severe Power Cuts in Different States 
resulting- in Heavy Losses in Agricul- 

tural Production 

MR.  DEPUTY  CHAIRMAN-.     Now, 
we take up calling Attention. 

  



 

MR. DEPUTY CHAIRMAN: I am 
not allowing Mr. Rameshwar Singh. 
Do not record what Mr. Rameshwar 
Singh is saying. 

 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
CHANDRA SHEKHAR SINGH): Sir, 
hon'ble Members will be happy to 
know that there has been an increase 
in generation jn the country Dy 7 per 
cent during April '82—Feb. '83. The 
actual generation during this period 
was 119.75 billion units against 112.2 
billion units for the corresponding pe- 
riod in the preceding year. In view of 
this increased generation, it has been 
possible to reduce the overall short- 
age. The shortage during the period 
April '82—January '83 was only 8.6 per 
cent as compared to 10.3 per cent for 
the corresponding period in the preced- 
ing year. 

In the current financial year a tar- 
get of producing 132 billion units of 
energy has heen fixed which is about 
7 per cent higher than last year. For 
the period April 1982 to Feb., 19B3, the 

* Not recorded. 

target fixed for thermal and hydro 
generation has been achieved whereas 
there is a shortfall in nuclear genera- 
tion due to outage of RAPP machines. 
For the year as a whole it is expected 
that the energy production will be 
about 131 billion units. 

The thermal component in the total 
installed capacity is about two thirds 
and, therefore, considerable attention 
has been given to improve the perfor- 
mance of the thermal power stations. 
I am glad to inform that the plant 
load factor in the current year from 
April, 1982 to January, 1983 has al- 
ready improved to 48.9 per cent as 
against 45.8 per cent in the correspond- 
ing period last year. The plant load 
factor of some of the new 200/210 MW 
generating units in the recent months 
has even exceeded 70 per cent. In 
the month of January, 1983, the com- 
bined plant load factor of thermal 
stations has already reached a level of 
52.7 per cent. I am hopeful that as 
a result of various measures taken by 
the Ministry and the State Electricity 
Boards, the present performance level 
will not only be maintained but im- 
proved upon in the coming months. 

Members are already aware that 
there has been failure of monsoons in 
many parts of the country. The effect 
of failure of monsoon is two fold. 
In addition to the reduction in hydel 
generation there is also a spurt in the 
pumping load. 

In the Southern Region except for 
Andhra Pradesh other States are ex- 
periencing power shortages of varying 
degrees on account of failure of the 
monsoons. The power position in 
Tamil Nadu was comfortable till Octo- 
ber, 1982. Due to the failure of the 
monsoons, however, the availability 
came down and the State has been fac- 
ing power shortage. Kerala which 
used to be surplus in power and ren- 
d#red  assistance to Tamil Nadu snd 
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Karnataka has gone info leficit due 
to failure of the monsoons. The power 
shortage in Karnataka is about 25 per 
cent. The State is getting on assist- 
ance of about IOO MW from Maharash- 
tra. 

In case of Western Region, the 
overall increase in generation in the 
current year has been about 6 per cent 
though the hydel generation has been 
adversely affected in the States of 
Gujarat and Madhya Pradesh because 
of inadequate monsoons. The step- 
up in generation has been possible by 
the improved performance o; the ther- 
mal power stations which have record- 
ed an increase of about 15 per cent, 
consequently Gujarat, Maharashtra 
and Madhya Pradesh could meet the 
new demands without recourse to ad- 
ditional power cuts. 

In the Northern Region in the cur- 
rent year, till, February, 1983, the in- 
crease generation is of the order of 
13 per cent. In U.P., the increase has 
been as much as 22.7 per cent during 
the period April '82 to January '83. 
Punjab has also registered an improve- 
ment of 21.9 per cent. In case of 
Rajasthan the position has aggravated 
because of the outages of RAPP gene- 
rating units and delayed commission- 
ing of llo MW unit at Kota on an 
average the State has been given an 
assistance of 2-3 million units per day 
from Central Sector power stations and 
Madhya Pradesh. In Haryana, the 
performance of Panipat and Faridabad 
Thermal Power Stations had not been 
satisfactory and the State had been 
facing occasional shortage oj power. 
But the position has since improved. 

In the Eastern Region, which is pre- 
dominantly dependent on the thermal 
generation, the total generation upto 
February, 1983 was more because of 
the increase in thermal generation by 
5.5 per cent compared* to correspond- 
ing period of the preceding year. But 
power shortage continues in West Ben- 
gal and Bihar in spite of increase in 
generation. The position in West 
Bengal would have been better if San- 
taldih Power Station had  functioned 

satisfactorily and the new 210 MW 
unit at Bandel brought promptly into 
regular operation. There was some 
improvement in power generation at 
Patratu Power Station in Bihar during 
the year. Even then the requirement 
could not be fully met resulting in 
day-to-day load shedding, depending 
on the availability. Steps Lave been 
taken by Government to improve the 
performance of Patratu and Barauni 
thermal stations so that the level of 
generation of these two stations can 
be further improved. Central Electri- 
city Authority is closely monitoring 
action taken in this regard. Orissa 
was adversely affected because of 
failure fo monsoons, as the State is 
predominantly dependent on hydel 
generation. This was in spite of the 
fact that the thermal generation in 
Orissa was 33 per cent higher in the 
period April '82 to January 1983 com- 
pared to the same period of the pre- 
ceding year. 

In the North-Eastern Region, the 
power  position  is  comfortable. 

As Hon'ble Members would appre- 
ciate from the foregoing account, there 
has been an overall improvement in 
the power sitaution, though there are 
areas facing acute power shortage. I 
would like to reassure the Hon'ble 
Members that, as always, tbe require- 
ments of agricultural sector are being 
given high priority. Joint teams of 
officials from the concerned Central 
Ministries are deputed to verify at 
first hand the power supply sitaution 
in different districts. The State Gov- 
ernments have also accepted the impe- 
rative need to maximise powe,- supply 
to the agricultural sector during the 
crop season. The benelicial impact of 
the attention which the country has 
paid to irrigation in successive Plans 
is borne out from the lact thai the loss 
of agricultural production during 1982- 
83 has been relatively limited in com- 
parison with the severity of the 
drought , 

We are confident that we will be 
able to maintain the tempo ot improve- 
ment in the coming months. With the 
Contribution which will be    available 
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this issue. He ia raking up this issue. 
I must be protected. We are coming 
from the deep South. Please protect 
us. 

MR. DEPUTY CHAIRMAN; There is 
nothing  for  me  to  do. 

(Interruptions) 

SHRI R. MOHANARANGAM: I 
cannot understand ....(.Interruptions)... 
I hope he will reply in English. They 
are Hindi fanatics. Sir. They are 
spoiling the unification of the nation 
They are responsible. 

 
SHRI R. MOHANARANGAM: What 

facilities, Sir?   Translation? 

SHRl RAMANAND YADAV: You 
kindly sit down. If you speak Telugu 
we will understand it immediately. 
But all the time you are raising the 
bogey of Hindi you always insult us. 
It  is  very  bad ... (Interruptions) ... 

SHRI A. G. KULKARNI (Maha- 
rashtra): Let us not bring in this- Eng- 
lish versus Hindi. Let us go to the 
problem   which   is   very   serious. 

SHRI R. MOHANARANGAM: Yes, 
that is what I say. I entirely agree 
with Mr. Kulkarni. 

SHRI R. MOHANARANGAM:   Yes, 
have no economic  programme     with 
you.   You  have    got only the Hindi 
bogey to survive and win elections in 
Tamil  Nadu.      This   is  the   strategy 
with you ali the time..and you insult 
us. 

CHANDRA SHEKHAR SINGH): Sir.
from the new generating capacity
which is being added, and given a nor-
mal monsoon, I expeet that the power
position in most parts of the country
will be comfortable this year. 

SHRI R. MOHANARANGAM (Tamil 
Nadu): On a point of order. Is there 
any provision in the Indian Constitu- 
tion or is there any convention that a 
Minister is expected to speak only in 
Hindi language if at all he belongs to 
a   Hindi-speaking  region? 

AN HON. MEMBER: No. 
SHRI R. MOHANARANGAM: Then 

why is he talking like that? Can I ask 
Mr. Venkatasubbaiah to speak in Telu- 
gu?    You     just   protect   us,   Sir.    We 
are   a  minority.   You  protect  us_________ 
(Interruptions)... I am not raking up 



209 Calling Attention to a      [3 MAR. 1983 ] matter of urgent        210 
Public Importance 

SHRl JAGDISH PRASAD MATHUR 
(Uttar Pradesh): What he said was 
that he could have understood it better 
had he spoken in Hindi. He explain- 
ed his difficulty. Can you under- 
stand Hindi? 

SHRI R. MOHANARANGAM: He 
did not say like that. If the transla- 
tion is correct, he said that because 
this particular Minister comes from a 
Hindi region, it is his bounden duty 
to speak in Hindi. That was the 
translation.   See  the record. 

MR. DEPUTY CHAIRMAN; You 
put the question now. ... (.Interrup- 
tions) ----Please allow him to put the 
question. 

 

 

SHRI JAGANNATHRAO JOSHI 
(Delhi): Some are fanatics, seme are 
lunatic*.  

SHRI SADASHIV BAGAITKAR
(Maharashtra): This is totally irrele-
,-ant. 



211 Calling Attention io a [ RAJYA SABHA ] matter of urgent 212 
Public Importance 

 



213        Catting Attention to a £ 3 MAR. 1983 ] matter of urgent 214 
Public Importance 

 

 

THE  VICE-CHAIRMAN      (SHRI  R. 
R. MORARKA): Please conclude now 
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THE VICE-CHAIRMAN: (SHRI R. 
R. MORARKA): The discussion -will 
continue after lunch. The House now 
stands adjourned till 2-00 P.M. today. 

The House then adjourned 
Ior lunch at ten minutes past 
one of the clock. 

The House re-assembled after lunch 
at five minutes past two of the clock, 
The Vice-Chairman (Dr. Shrimati) 
Najma Heptulla):   In the Chair. 

THE VICE-CHAIRMAN (DR. SHRI- 
MATI NAJMA HEPTULLA): We were 
discussing the Call Attention. Now, 
Shri  Ramanand  Yadav. 
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SHRi ERA SEZHIYAN (Tamil Nadu): 
Madam Vice-Chairman, the statement 
given by the hon. Minister starts with a 
happy note that there has been in- 
crease in the generation of electricity in 
the country. But it is a very sad fact that 
in India the demand in power is always 
on the increase, so much so that it always 
out strips the supply. The rate of growth 

in demand is at a faster rate than tn* 
rate of implementation of the pro- 
grammes that they take up and the 
capacity created. Madam, between 
the planning and implementation, bet- 
ween the capacity created and the ac- 
tual electricity produced there is an 
increasing generation gap in this po- 
wer game of electricity. 

Coming to Tamil Nadu, I can only 
put it here how rightly Mr. S. 
Ramachandran, Minister of Electricity, 
Tamil Nadu, has put in that Tamil 
Nadu is like a man put permanently 
on starvation diet. At no time for 
the past two decades Tamil Nadu haa 
ever been even marginally surplus or 
marginally able to fulfil the require- 
ments of electricity. As you know, 
the installed capacity of 3100 MW. In 
Tamil Nadu comprises of 50 per cent 
of hydel and 50 per cent of thermal 
power and all the resources availabla 
as far as hydel production is concer- 
ned have been exhausted. And we 
have to rely more and more—you wiH 
be painfully aware of it—on the ther- 
mal projects. It is a very sad story 
as far as thermal projects are concer- 
ned. Of course, we have been receiv- 
ing a significant amount of our sup- 
plies from Kerala. But that State 
has also been affected by the failure 
of monsoon and therefore they are not 
able to help us. Karnataka was sup- 
plying some amount. Now Karna- 
taka itself is in dire straits and ther 
have gone to Maharasthra. So Tamil 
Nadu has been left high and dry liter- 
ally. In this respect, our reliance on 
thermal power has become more and 
more pronounced. There are three 
sources of thermal power for 'famil 
Nadu. One is Ennore, second is Tutl- 
:orin and the third is Neyveli. Ennore 
has got its own difficulties. Though 
the capacity created is 450 MW, they 
are able to produce only 250 MW die 
to very many diculties. Tuticorin 
is doing somewhat well. Against a 

capacity of 630 MW they are able to 
produce about 500 MW now. And 
Neyveli, of course, is doing well in 
this respect. I want to seek some 
clarifications  from the hon.  Minister. 
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[Shri Ere Seizhiyan]. 
Tamil Nadu has to depend 011 ther- 

mal generation. And thermal genera- 
tion has to depend on coal. And Coal 
is not a product of Tamil Nadu, is has 
to come Irom other States, especially 
through the Port of Haldia. So I 
would like to know why there is al- 
ways a bottlenecks, a sacrity, if not 
complacency, on the part of those who 
supply coal to Tamil Nadu. Sufficient 
stock of coal has never been available, 
so much so that even in these dire days 
when we cannot go in for hydel sour- 
ces, the thermal one also fails us 
because of paucity of coal. I would 
like to know from the hon. Minister 
why there is a laxity on the part of 
those who suply coal in not giving 
sufficient quantum of coal to Ennore 
and Tuticorin. For Tuticorin, there 
was earlier a proposal to bring coal 
by ships owned by the Tamil Nadu 
Government itself. When that pro- 
posal was put by the State Govern- 
ment, it was not cleared by the Cen- 
tral Government. The Central Go-- 
ernment is not giving its own shipping 
arrangements or removing the bottle- 
necks created by the railway move- 
ment. So we do not have coal of our 
own, we do not get coal from Haldia 
Qr from Singareni, therefore I would 
like to know whether the Government 
is giving any serious consideration to 
the request made by the Tamil Nadu 
Government which has appeared in 
the press that they want to build a 

buffer stock of about 5 Iakh tonnes 
through   import   of   coal. I   would 
like to know the reaction of the Gov- 
ernment to this. 

Secondly, I would like to know, there 
has been a demand to import six gas 
turbines of 50 MW for this one, I 
understand that no clearance has so 
far been given. If Tamil Nadu Gov- 
ernment is allowed to import the gas 
turbines, the import cost will come to 
about 68 crores of rupees, but the 
amount of saving that Tamil Nadu will 
effect by utilising the energy produced 
through the gas turbines will come 
to about Es. IOO crores, through more 
production of cement, urea and soda 
ash.      Therefore you can put it     to 

better use if this one is allowed. Even 
now I can inform the House and the 
Minister that Neyveli, because of the 
paucity of the production of lignite, 
is running two of its 50 MW units en 
oil for the last 5 years. Therefore, 
why not allow import of gas turbines? 
Incidentally, why not allow the third 
mine cut because of the paucity of lig- 
nite that has been excavated in the 
present mines. There is greater de- 
mand and scope, when they are runn- 
ing two of their units on oil, for con- 
verting them to thermal by allowing 
this third mine cut. 

One more point. Kalpakkam is a long 
delayed project. Kalpam means astro- 
nomical in Puranas. 'Here Kalpakkam 
is taking agges. It should have come 
into operation long ago. But I do not 
know whether it will ever go into pro- 
duction this year or not. It had been 
announced before the end of this year 
that in June-July it should come into 
operation. 1 would like to know, 
whether the assured supply o{ heavy 
water required for this plant has been 
ensured. Already  Tamil  Nadu    is 
barren. Even water is not available 
there. I would like to know what 
steps have been taken to ensure steady 
and assured supply of heavy water to 
Kalpakkam and whether the percen- 
tage of production at Kalpakkam that 
they are going to allow to Tamil Nadu- 
i.e. 26 per cent—has any scope for 
being increased to tide over 1fee per- 
sistent shortage. 

Therefore, these points„I would like 
to know from the hon. Minister— 
about the supply of coal, about import 
of gas turbines, about augmenting pro- 
duction in Neyveli and also expedit- 
ing and advancing the date of going 
on stream of the Kalpakkam project. 
Thank you. I think I was within the 
time allowed. 

THE VICE-CHAIRMAN (DR. (Shri- 
mati) NAJMA HEPTULLA); I didn't 
fix any time. I only requested you to 
be precise in the questions. 



 

SHRI CHANDRA SHEKHAR SINGH: 
I am thankful to the hon. Member for 
being very precise and pointed in his 
questions. As regards the growth of 
the power industry, I would like 
to submit that there has been increase 
in the growth during the last 25 to 30 
years. In the early fiities, the annual 
average growth rate in the power in- 
dustry was of the order of 4.34 per cent 
in the sixties it wag of the order of 
10.50 per cent, in the seventies it was 
of the order fo 12.20 per cent but, what 
is even more significant is, if we have 
a look at the average growth of the 
rate of economy and the average rate 
of growth of energy consumption, we 
find that the growth rate in the energy 
sector is outpacing the growth rate of 
economy. During the period 1951 to 
1983, the growth rate of the economy 
has varied from 3.5 per cent to 4.5 
per cent. I do not want to go into 
details of the annual growth rate dur- 
ing the entire period but it has \aried 
between this range while the average 
rate of growth of energy consumption 
has hovered around 10 per cent, which 
is a clear indication of the fact that 
the Government is keen to develop 
this sector and considers that the gro- 
wth of this sector is essential for the 
growth  of  the entire  economy. 

DR. MALCOLM S. ADISESHIAH 
(Nominated): If the Minister will per- 
mit me, I would like to submit that 
the question was a much more precise 
question. It is that the gap bstween 
the generation of power and the de- 
mand for power is widening. My own 
calculations show that now the gap is 
10 per cent and, therefore, the figures 
given by the Minister about the aver- 
age growth rate of the economy have 
nothing to do with the demands for 
power.      That was his question. 

SHRI CHANDRA SHEKHAR SIN- 
GH: I could add for the information 
of this House and the hon. Member 
that what I have pointed out is of very 
great significance because we have 
kept count of the fact that the <y:ono- 
my is increasing—it    is growing—and 

we have tried to keep pace With, or 
even outpace, the growth of economy. 
But, so far as the point raised Ly the 
hon. Member just now is concerned, 
that there is shortage, there is absolu- 
tely no doubt about it, but the gap l>et- 
ween the requirement and energy gen- 
eration has been decreasing during the 
last few years. It was, in 1980-81, 
12.6 per cent. In 1981-82 it was 10 3 
per cent. In 1982-February 1983, it 
was 8.6 per cent. In the year 1983- 
84 it is likely to come down to five 
per cent and in the year 1984-85—the 
terminal year of the Sixth Plan.—it is 
likely to  even  up. 

 

SHRI CHANDRA   SHEKHAR 
SINGH  : Exact'y. 

 
The hon. Member has very kindly 

raised the question of the power posi- 
tion in the State of Tamil Nadu. I 
WAS expecting the hon. Member to 
raise it because I am fully aware of 
the fact that Tamil Nadu is facing a 
severe crisis at the moment and indeed 
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we arc sorry that we are not able to 
give assistance to Tamil Nadu in a 
bigger way. Whatever is possible to 
be done we are certainly trying to do. 
I would like to indicate here the iteps 
taken by the Government and this 
Ministry to help the State of Tamil 
Nadu to ease the power crisis prevail- 
ing at the moment. I would like to 
point out that the present requirement 
in the State is about 39 million units 
per day, against which the availability 
is 27.7 million units per day, which 
comes to a shortage of 297 per cent. 
The gap is mainly—it must be borne 
in mind—due to the failure of three 
successive monsoons in the State; and 
since the State is largely dependent on 
hydel generation, this phenomenon 
has occurred. We are trying to im- 
prove the performance of the Tutico- 
rin plant at the moment. At one time, 
we wanted to allocate, and in fact 
we allocated even, fuel oil for Tuti- 
corin which perhaps was not needed 
and did not reach there. But we 
are fully aware of the difficulties in 
the matter of coal supplies to Tutico- 
rin. During the last one month I 
have (been giving personal attention 
to this problem. And I would like to 
inform the hon. Member that the 
problem was really one of movement 
of coal from Haldia to Tuticorin. The 
Haldia port had not got that capacity 
to move that amount of coal and Tuti- 
corin had not the capacity to receive 
that amount of coal. But during the 
last one month steps have been taken 
and the situation has eased. At one 
point of time, there was a request from 
the Tamil Nadu Government that 
coal may be imported from Australia 
and some stocks can be built there. 
But, as we progressed in our eftorts 
to meet the crisis situation in Tamil 
Nadu, we felt that it was avoidable, it 
was not necessary. And the resent 
position is that in February 1983, 2 lakh 
tonnes of coal have reached Tuticorin, 
as against the monthly requirement of 
1.8 lakh tonnes. Earlier there was a 
slow rate of despatches from Haldia 
and also there was delay by Tamil 
Nadu State Electricity Board In com- 

missioning the coal unloading arrange- 
ment, but the situation at both these 
points has improved; and at the mo- 
ment we hope that coal supplies to 
Tamil Nadu would continue to be 
better in the days to come. We have 
the suggestion for gas turbines. I 
would like to inform the hon. Mem- 
ber that this is still under considera- 
tion of the Government, because it is 
not a question of Tamil Nadu making 
such a request. There are such re- 
quests coming from nearly all the 
States. This is sort of a fire-brigade 
to the situation. We are trying to 
study the implications of these propo- 
sals and formulate a proper policy in 
this regard. As regards the Kalpak- 
kam question, this relates to the De- 
partment of Atomic Energy, and we 
have been told that the first unit would 
be commissioned in the next financial 
year, 1983-84. The situation in Tamil 
Nadu is serious, very acute, and the 
people there are experiencing \ery 
great difficulty even in the matter of 
water supply. The hon. Member will 
be satisfied at least that I have per- 
sonally tried to find out really what 
they expect us to do and what help 
what assistance, we can render to 
them, and I can assure the hon. Mem- 
ber that even in future whatever is 
possible to be done by us we shall 
certainly be glad and willing to do that. 

THE VICE-CHAIRMAN (DR. MRS. 
NAJMA HEPTULLA): Mr. Mohanan. 
Please  ask  questions only. 

SHRI K. MOHANAN (Kerala): 
Madam, Vice-Chairman, the entire 
country is now facing acute shortage 
of power. No State is an exception 
to this crisis. According to the state- 
ment of the Minister, the power shor- 
tage is mainly due to the failure of 
the monsoon. But, Madam, my con- 
tention is that it is due mainly to Gov- 
ernment's failure and its defective 
planning. 

I personally know the problem of 
Kerala. Kerala was a surplus State 
in power generation. Madam, we 
were in a position to supply surplus 
power to the neighbouring States like 
Tamil Nadu and Karnataka till     the 
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last year. This time the monsoon 
failed, and we are facing an acute 
shortage of power. Even ten years 
back the experts pointed out that in 
case of failure of monsoon, Kerala 
would be a deficit State in case of the 
power generation. On the basis of 
that expert committee report we have 
prepared fix additional projects re- 
ports and submitted before the Central 
Government for its clearance. These 
six project reports are pending before 
the Central Government, including the 
Silent Valley Project report, for the 
last six years. Why the Central Gov- 
ernment is against these projects is 
mainly due to the environmental re- 
asons. But I am sorry to note that 
the Government have no alternative 
project proposals, whether it is ther- 
mal or nuclear or something else. But 
they are simply against these projects 
on the basis of the environmental re- 
asons. Throughout the country the 
performance of the thermal power 
stations is not satisfactory. This i3 
due to various reasons. Madam, one 
of the main reasons is _______  

THE VICE-CHAIRMAN (DR. MRS. 
NAJMA HEPTULLA): Are you giving 
reasoning or are you asking questions? 

SHRi K. MOHANAN: Just one 
minute. There is defective planning. 
There i» poor standard of coal. And 
one of the main reasons is the out- 
moded machinery. And none of the 
thermal power plants is working at 
more than 60 per cent of its installed 
capacity. 

Madam, in this context, I want to 
know, in case of failure of the mon- 
soon, to overcome the situation, what 
alternative arrangements the Govern- 
ment has made. Secondly, what steps 
are taken for the proper maintenance 
and replacement of the outmoded 
machinery of the thermal plants? 
Thirdly, more than six hydro-electric 
projects proposed by the Government 
of Kerala are. now pending with the 
Central Government, and the main ob- 
jection raised against those projects 
is that there are environment ni pro- 
blems. Will the Government change 
its policy in view of the acute shortage 

of power in the country? That is my 
question. 

SHRI CHANDRA SHEKHAR 
SINGH: The hon. Member from 
Kerala has pointed to the situation of 
power supply in Keraia. Kerala, as I 
mentioned just now in respect of Tamil 
Nadu, is also dependent on hydel gene- 
ration, and the failure of monsoon has 
affected its generation. Therefore, Kerala, 
which used to be a surplus State in power 
is facing shortage of power this year. As 
far as new projects are concerned, pro- 
jects .totalling 710 MW capacity are ia 
various stages of construction in Kerala. 
Out of those, benefits to the extent of 125 
MW would come in the Sixth Plan and 
the balance of 585 MW would come in 
the Seventh Plan. Idamalayar with two 
units of 37.5 MW is slightly delayed, but 
is now expected to come up during 1984- 
85 instead of 1983-84. Kakkad with two 
units of 25 MW was scheduled to be com- 
missioned in 1984-85. This is expected 
to spill over to the Seventh Plan. How- 
ever, one unit of 130 MW at Idukki II 
is being advanced and is now expected 
in 1984-85. The alternative to the Silent 
Valley project in Kerala is the Lower 
Periyar project of 180 MW, which has 
been approved. 

The Member has given certain sug- 
gestions for improving the functioning of 
the thermal power stations. They havo 
been well taken. We are trying to improve 
their performance. I would like to point 
out that in Kerala, the performance of 
thermal power stations needs improve- 
ment and steps are being taken in this 
regard. Kerala has certainly a shortage. 
At present there are no other sources 
available from which Kerala can be given 
supply. That is the unfortunate situation. 
But we are trying to improve the perfor- 
mance of the thermal power stations and 
also to sanction new projects for 
Kerala. Sometime back.... 

SHRI K. MOHANAN: There are no 
thermal power stations in Kerala. We 
tire entirely dependent on hydel genera- 
tion. 

SHRl CHANDRA SHEKHAR SINGH: 
There are no thermal power stations in 

• 
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[Shri Chandra Shekhar Singh] 
Kerala. They are only depending on 
hydel projects. But a few days back, the 
Power Minister from Kerala met me for 
certa+n assistance in the matter of clear- 
ance and implementation of certain hydel 
projects. We have taken decisions to ex- 
pedite the process of implementation of 
thei Idukki project and also to sanction 
some other projects. We are trying to 
take necessary steps in that direction. 
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SHRI R. MOHANARANGAM: Madam 
Vice-Chairman, we heard the statement of 
the Minister at a time when our country 
is facing an acute shortage of power. The 
Minister has given a very good reply to 
the question raised by my honourable 
friend, Shri Sezhiyan. With regard to the 
shortage of power as far as Tamil Nadu 
is concerned, the Minister has said that 
Tamil Nadu wants 39 million units daily 
whereas there is a gap of 29.7 per cent 
and this gap can be filled only by the 
thermal power stations. There is failure 
of the monsoon. That was the reply given 
by the Minister. Here, Madam, I would 
like to raise some important questions to 
be answered by our Minister. 

4 
It is a well-known fact that the thermal 

stations in the country are completely 
depending upon  coal.     When we  found 

that we had shortage oi: coal, we asked 
the Centre for permission to purchase a 
ship to import coal from foreign country. 
But it was not sanctioned though 
that proposal-was forwarded by the Tamil 
Nadu Government for purchasing of ship 
from out of the funds of the State itself. 
It was not sanctioned and that is the rea- 
son why we are facing this shortage of coal 
now and, consequently, the shortage of 
power. He has said that there was delay 
in unloading the coal at Tuticorin post 
which they have sent just a month back. 
Madam, the Tuticorin port is such that 
unloading is not so easy. If i remember 
correctly, ten years ago, Madam, the Tamil 
Nadu Government had written a letter to 
the Central Government to expand the 
Tuticorin port for loading and unloading 
purposes. That was mt done by J»e 
Central Government. It was the Centre'i 
opinion that the power crisis could hare 
been avoided if the thermal stations in 
the State had operated with reasonable 
efficiency. "Reasonable efficiency" and 
Tamil Nadu would not have had to fac? 
power shortage if the Madras Atomic 
Power Plant worked well and the Neyveli 
thermal station worked well. Is it not a 
fact, Mr. Minister, that Tamil Nadu had 
requested ten years ago for a second ther- 
mal power station at Neyveli but it was 
sanctioned only in the vear 1978? So 
there was an inordinate delay of 10 years. 
The Central Government could not give 
permission for that even though that Stste 
was ruled by its own party; it was 
given only in the year 1978. Tamil Nadu 
would not have to face shortage if the 
Madras Atomic Power Plant and the 
Neyveli second thermal station had been 
commissioned on time. liven the Mettur 
thermal project proposed during the 
Fourth Plan was not approved. The cur- 
rent situation was the cumulative effect 
of all these delays. For your information, 
even if the State thermal stations had been 
operated on the natioual average of 49 
per cen*, the shortage of 3.238 million 
units this year to the failure of the 
monsoon would not be there. So there 
is justification for the import cf gas 
turbines. 

I would like to put three questions. 
Two questions were already asked by my 
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friend, Mr. Era Sezhiyan, with regard to 
the want of coal and with regard to Kal- 
pakkam. With regard to gas turbines, is 
it not a fact, Mr. Minister, thai just two 
months ago we had written a letter to 
the Central Government asking for per- 
mission to purchase gas turbines? But 
they have given permission Io the Maha- 
rashtra Goverment, whereas Tamil Nadu's 
request was completely turned down. I 
do not know actually what are the reasons 
for not giving permission to the Tamil 
Nadu Government to purchase gas tur- 
bine1? whereby if it was permitted we 
could have reduced our gap to certain 
extent as 29.7 per cent. If the Centre had 
cleared its expansion plans for Tuticorin 
(750 MW), Neyveli (1050 MW) and 
Metter (920 MW), the State would not 
have been plunged into the unprecedented 
power crisis. The Central Government 
is responsible for this, by not acceding 
to our request for the purchase of gas 
turbines, which it did for Maharashtra. 
.1 do not know what exactly is the stage 
at which the Kalpakkam thermal power 
station stands and why there is a shortage 
want   to  know  what  exactly 

• cuson and why they have not given 
permission to our State Government to 
purchase gas turbines, while they permit- 
ted Maharashtra to do so?    What is the 

of development of Kalpakkam pro- 
ject? And what are they going to do to 
fill up that gap of 29.7 per cent, as far as 
Tamil Nadu is concerned? 

THE VICE-CHAIRMAN (DR. (SHRI- 
MATI) NAJMA HEPTULLA): You 
want to ask why they gave permission to 
Maharashtra or you want that as they 
have given it to Maharashtra they should 
give it to you?    {Interruptions). 

SHRI R. MOHANARANGAM: Not, 
that Maharashtra is also one of our 
States. I am asking why the permission 
was not given to Tamil Nadu. 

SHRI CHANDRA SHEKHAR SINGH: 
The hon. Member has again raised the 
question of coal supplies to Tuticorin 
plant. In fact, the question of movement 
of coal to Tuticorin does not relate to 
this Ministry. It is dealt with by the 
Ministry of Shippm- and Transport.   And 

I do not consider it fit that I should give 
a reply on behalf of the Ministry of Ship- 
ping. BJ! I have explained the position 
in respect of the supply of coal to Tuti- 
corin. At one point it was being posi- 
tively favourably considered that on one 
time basis some import of coal can be 
allowed. But as I mentioned just now, 
as we went ahead with the examination 
of this proposal as well as in taking mea- 
sures to improve the present position, the 
situation qualitatively changed. And with 
the expansion or increase in the facility 
for coal movement from Haldia to Tuti- 
corin, it was possible to send coal to 
Tuticorin, and its request has been met 
and will be met in the future also. I do 
not want to repeat my observations in 
respect of Kalpakkam project which is 
handled by the Department of Atomic 
Energy. I may mention that just now 
we have been informed that the first unit 
may be commissioned in the year 1983-84. 
About the Mettur thermal power station, 
I have details before me of the major 
critical areas where action has to be 
taken, and I would like to inform tlie hon. 
Member that two units of 210 MW have 
been approved. And because of the delay 
in land acquisition there has been a delay 
of almost 12 months. And two more 
units of 210 MW have been approved by 
the CEA. Tamil Nadu Government bas 
to get the clearance from the Department 
of Environment. So, we are taking action 
in that regard. And the performance of 
the thermal power stations in Tamil Nadu, 
I would like to mention, is not so bad. 
In fact, it is better than the national 
.average. In the year 1981-82, it was 45.9 
per cent, in the year 1982-83, upto De- 
cember, it is 52.9 p;r cent. And efforts 
are being made to take it even to higher 
levels.    So, I need not repeat that. 

SHRI R. MOHANARANGAM:    What 
about gas turbines? 

SHRI CHANDRA SHEKHAR SINGH: 
About the gas turbines, the policy has 
been that only for certain type of indus- 
tries and certain situations, we have been 
considering this prcgposal. But, as a 
matter of fact, since the implications arc 
that we will have to import more oil, we 
are trying  to discourage this, and  meet 
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ihe situation in a different manner. But 
this position has not crystallised at the 
moment, and we will give the proposal 
Irom Tamil Nadu due consideration. I 
would hope the Member from Tamil Nadu 
would feel reassured that we have a very 
positive attitude to the request from the 
Tamil  Nadu Government. 

SHRI A. G. KULKARNI: Madarn, I 
just wanted to check-up the statement which 
has been given by the Minister. I 
Snd at page 2 that, "consequently Gujarat, 
Maharashtra and Madhya Pradesh could 
meet the new demands without recourse 
to additional power cuts." I think, this 
statement is far from true. The official 
cut imposed in Maharashtra is 30 per cent, 
and the indirect cut through staggering, 
is another 10 to 15 per cent depending on 
various types of industries. I am speaking 
from my own experience and I do not 
require anybody's assistance or any note 
from the officials whether the cut is there 
or not. And because of our own expe- 
rience whether in the running of spinning 
industry or sugarcane industry, we find 
that this is So. So, I would like the Minis- 
ter to correct my impression if I am 
wrong, and if it is not wrong, then cor- 
rect it at the field level. 

Secondly, I want to know from the 
Minister as to what is the policy of the 
Government as regards super thermal 
power stations, and whether the Central 
Government will instal all the super ther- 
mal power stations in the country so that 
the responsibility- of proper running of 
these would be taken care of since various 
State Electricity Boards have their own 
political overtones and the super thermal 
power stations do not work properly.- 

Here is another aspect which was men- 
tioned by my friend from Tamil Nadu, 
and, I think, Mr. Era Sezhiyan also men- 
tioned '•'. T find that your assessment that 
at the end of the Sixth Plan you will be 
generating more power and meeting the 
gsp doss not seem to be correct. As he 
has rightly stated the gap at present is 
10 per cent. But, ultimately, it seems that 
at the end of the Sixth Plan it will be 15 
per cent and there will be power shortage 
all over the country.    As regards Maha- 

rashtra, I have got three or four questions 
to ask. The Maharashtra Government has 
forwarded these proposals, namely, first, 
Ujjani thermal power station, one thou- 
sand m.w.; second Oran, gas turbine ex- 
pansion; third, Chandrapur units 6 and 7, 
fourth, Khaparkeda extension, fifth, ther- 
mal power station near Dhabur and a 
proposal for setting up an additional unit 
at Parli. These are the proposals pending 
with the Government of India for a very 
long time. When there is acute shortage 
of power in the country and when the 
requirement of industry cannot be met and 
the generation is falling and there is a 
wide gap between the requirement and 
supply, I do not understand why the Cen- 
tral Government should not clear these 
proposals. Once and for all the Minister 
must state here whether and in what 
phased manner he is going to do it. 
Secondly, Mr. Minister, I want to know 
from you how do you propose to solve 
the difficulty which has come in due to 
the environmental aspect in putting up 
thermal power projects. The Maha- 
rashtra State itself has complained to 
the Central Government in this rr af- 
ter. If was very recently explained to 
us by the new Chief Minister that tbe 
afforestation  for  the  thermal     power 
station at Khaparkeda as well as at 
Chandrapur had been held up in 
Delhi for the last so many months and 
unless the Khaparkeda afforestation 
clearance is given nothing could be 
done at Khaparkeda. So, when more 
impediments are put in the quick 
clearance of these electrical projects, 
I want to know from the Minister 
thinks that the projects can be com- 
missioned as early as possible. These 
afforestation or environmental angles 
are the new impediments put into 
these projects in Maharashtra. Then, 
I want to know from the Minister 
the position about the BHEL 210 
m. w. or the new 400 or 500 m. w. 
projects, i understand that there are 
certain iliiiieulties I do not want to 
donounee the BHEL- But if there are 
any difficulties, is a new collaboration 
envisaged or how else do you propose 
to improve the performance o£ the 
BHEL? Has the Minister applied his 
mind to this aspect of the matter.   In 



 

[Shri A. G. Kulkarni] 
connection with the Chandrapur ther- 
mal power station there was very re- 
cently a statement by the Chief Minis- 
ter of Maharashtra that the thermal 
power station will take another year 
or two for clearance since global ten- 
ders are invited. I do not want to 
claim that you are from U.P. and 1 
am  from Maharashtra...   (InterruptionQ. 

 
SHRI A. G. KULKARNI: Madan-., 

what  does  that  gentleman  want? 

SHRI RAMANAND YADAV: I am 
saying, Madam, that he is making a 
long speech. 

THE VICE-CHAIRMAN (DR. 
(SHRIMATI) NAJMA HEPTULLA):    I 
 will help you. Please ask only the 
questions. He says that you are making a 
speech. 

SHRI A. G. KULKARNI: I am put- 
ting only the questions and not re- 
citing Ram Charitra. I want to know 
the answer from the Minister to these 
questions. These are very important 
questions. I am not alleging because 
you  come  from U.P.............. 

SHRI RAMANAND YADAV: Not 
U. P., but Bihar. 

SHRI A. G. KULKARNI: You come 
from Bihar, then there is no problem. 

SHRI SADASHIV BAGAITKAR: 
Problem  is  with  U.  P. 

SHRI A. G. KULKARNI: Bihar is 
always is problem. In U. P., for the 
Rihand project, very recently, clear- 
ance for the import of Japanese mac- 
hinery has been given. But in regard 
to the Chandrapur super thermal po- 
wer station, the Chief Minister makes 
a statement that global tenders are 
required. 

You should also take into consider- 
ation the growth of industries in 
Maharashtra and the demand of agri- 
culture in Maharashtra. You have 
stated that new power connections 
can also be made. Who gave you this 
information? This is totally false. No 
new connections are being granted. 
Even connections in the villages for 
energising tubewells and other things 
are not given. You are totally mis- 
informed. You are grossly misinfor- 
med, because this is not the position 
at the field level. 

These are the questions which 1 
have asked. Please give replies ques- 
tion by question. I will be grateful to 
you. 

SHRI        CHANDRA        SHEKHAR 
SINGH : I am grateful to Mr. Kul- 
karni for having raised certain defi- 
nite and specific points in respect of 
the power position in Maharashtra. 

SHRI VITHALBHAI MOTIRAM 
PATEL (Gujarat); What about Guja- 
rat? 

SHRl       CHANDRA SHEKHAR 
SINGH: I have never contended that 
Maharashtra  has no  power  shortage. 

SHRI ARVIND GANESH KUL- 
KARNI: You see the statement, Mr. 
Madhya Pradesh could meet their 
sequently, Gujarat, Maharashtra and 
Madhya Pradesh could meet their 
new demands'. Leave aside old de- 
mands. (Interruption) Mr. Patel is 
from Gujarat. He is shouting from 
behind. 

SHRI       CHANDRA SHEKHAR 
SlNGH; I would only like to point 
out to the hon. Member that compar- 
ed to other regions, the situation in 
the western region is a little comfort- 
able. The total generation this year 
in the western region is again on tha 
rise. But there are cuts in Maharash- 
tra and I have a complete list before 
me as to how these cuts have been 
applied and are being applied. 1 do 
not make it a point of dispute. I agree 
with the hon. Member that tbe people 
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of Maharashtra are also facing short- 
ages in certain areas for certain acti- 
vities. Because of this, the Govern- 
ment have been forced to impose 
these cuts. 

As regards the policy in respect of 
super thermal power stations, it is 
not the policy of' the Government that 
all super thermal power stations 
would be handled, would be managed 
and handled by the Government of 
India. A super thermal power station 
is a pithead station, and even the State 
Governments are free to propose a 
super thermal power station by them- 
selves and on the basis of their own 
resources. 

As far as the question of gas tur- 
bine is concerned, I would like to in- 
form the hon. Member that the pro- 
posal for the Uran gas turbine ex- 
pansion of 240 MW has been approv- 
ed bv the CEA and the coal" linkage 
is still to be established for the 
Dhabur   and   Khaparkeda   stations. 

SHRI A. G. KULKARNI: How much 
time it v/ill take? There ?s a shortage 
and you say that still the linkage has 
not been even thought of. How does 
it look, Mr. Minister? You have new- 
ly taken over. I appreciate. But the 
point is this. You say, the linkage is 
still to be established. What type of 
Government  is   working? 

SHRI        CHANDRA SHEKHAR 
SINGH: There are difficulties in the 
movement of coal and certain co- 
ordination has to be established. 
w 

SHRi A. G. KULKARNI: You say. 
the coal production has increased and 
at the same time, you say, you have 
not  established  the  linkage. 

SHRT CHANDRA        SHEKHAR 
SINCH: Coal production has increas- 
ed and the movement is also being 
facilitated., But these linkages have 
to be established, i would .ses why it 
is being delayed which could, per- 
haps, be avoidable, I would look into 
this   question. 

As far as the Chandrapur proposal 
is concerned, the hon. Member is 
aware that the fifth and the sixth 
units have been approved. But in re- 
gard to this proposal which the hon. 
Member has referred to vis-a-vis the 
proposal for Rihand, I would like to 
say that the two proposals are quali- 
tatively different. It is because. 
(Interruptions) 

SHRI A. G. KULKARNI: It is be- 
cause one belongs to the Prime Mini- 
ster's  State   and  the other  is......................... 

SHRI CHANDRA SHEKHAR 
SlNGH; Maharashtra has at least 
equal, if not more, priority before the 
Government of India and it is quali- 
tatively different in the sense that 
the proposal has to be judged from 
two angles, the technical and the fin- 
ancial angles. Rihand project is al- 
most a turn-key project. It has been 
sanctioned  on   a  turn-key   basis, 

SHRI A. G. KULKARNI: Even the 
Chandrapur project was offered on a 
tqrn-key basis and the loan was to 
come  from  abroad. 

e 
SHRI CHANDRA SHEKHAR 

SINGH: Yes, but we have t" opt for 
the cheapest and best financial arran- 
gement for ourselves. This h;-:3 to be 
examined. This has not taken any 
undue time at the level of the Gov- 
ernment of India. 

SHRI A. G. KULKARNI: Am I to 
understand that it will be allowed to 
be imported after getting it examin- 
ed? 

SHRI CHANDRA SHEKHAR 
SINGH". Yes, yes. Those foreign offers 
are under our examination. 
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SHRI A. G. KULKARNI: Then it 
is   all right. 

SHRI CHANDRA SHEKHAR 
SlNGH; I can only assure Mr. Mem- 
ber that within the overall const- 
raints which the Ministry for econo- 
mic affairs imposes on all of us in 
respect of our foreign debt, servicing 
liabilities and indebtedness, we shall 
consider this request on the basis of 
the Rihand project and we will give 
it due consideration, we are at it. So, 
there should be no apprehension that 
this is not receiving the tre"tment 
which it deserved. 

I think I need not add anything 
more about power cuts. Hon. Member 
is well aware of the situation there 
and I have already stated that these 
powers will continue. We hope some- 
thing better would emerge. (Interrup- 
tions). 

THE VICE-CHAIRMAN        (DR. 
(SHRIMATI) NAJMA HEPTULLA): 
Mr. Bagaitkar. I hope you are going 
to ask questions, no bhashan, be- 
cause your party has already spoken. 
It is an extra consideration by the 
Deputy  Chairman. 

SHRI SADASHIV BAGAITKAR: 
No, Madam, this is in lieu ol my spe- 
cial mention on the subject which he 
was not granting. Nothing else is in- 
volved. 

  



261        Re. Suspension of a [3 MAR.   1983 ]      of the Railway Protection       262 
Constable Forc 

 

THE       VICE-CHAIRMAN (DR. 
(SHRIMATI) NAJMA HEPTULLA): 
Shri Dharam Chander Pjrashant. Not 
there. Calling Attention is over. We 
shall now take up Special Mentions. 
Shri Nigam. Nigam Sahib, please get 
up. 

REFERENCE TO THE REPORTED 
SUSPENSION OF SHRI CHANDRA- 

BHUSHAN, A CONSTABLE OF 
THE      RAILWAY PROTECTION 

FORCE. 

  


